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77 S raETdY & ATeAT ¥ qAATS FT AGEL TSI FIT AT THT TH A1er9y it qAaTs e AT VT 37
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THT 36 STfarfaae & amer 20 = & ITAwT (2) F AT Fard e g T AT #re sweer sifaw
LR

= ATSGEAT % eI A FTeAT I T TG 37T 7T AL ST g 3T Togeh AT GIeT T
TTTERTET o ST FTATAT | IART FLTeror f3haT ST |ehar 2

LA
TSI T | AR BIE-aiaigs & Hed AgUHN I TRAET (150 FeY) F o Srar oy & =
FTAT STFEAAT Tiga AT W FfH = w@ e e
. | e LSRRI T T ATH wATe HEAT Y g Afgwger R S
ATAT STHA (F2.)
1. FrET EICE T faars 123 0.0019
122 0.0389
125 0.0094
120 0.0196
119 0.0022
T 0.0720
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TFHAT AEE, T Tomaia iy / fHutor

MINISTRY OF RAILWAYS
[North Central Railway (Construction Department)]
NOTIFICATION
Prayagraj, the 2nd April, 2026

S.0. 2074(E).—In exercise of the powers conferred by sub-section (1) of section 20A of the Railways Act, 1989
(24 of 1989) (hereinafter referred to as the said act), the Central Government after being satisfied that for the public purpose the
land the brief description of which has been given in the schedule annexed hereto is required for the purpose of execution,
maintenance, management and operation of Special Railway Project namely, Agra Fort - Bandikui doubling Railway project

(150 km) in the district of Dausa in the State of Rajasthan, hereby declares its intention to acquire such land,

Any person interested in the said land may within a period of thirty days from the date of publication of this notification
in the official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under sub-section (1) of
section 20 D of the said Act;

Every such objection shall be made to the Competent Authority namely, (District Dausa) Rajsthan in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard either in person
or by legal practitioner and may after hearing such objections and after making such further enquiry if any as the Competent

Authority thinks necessary by order either allow or disallow the objections;
Any order made by the Competent Authority under sub-section (2) of section 20 D of the said Act shall be final;

The land plans and other details of the land covered under this notification are available and can be inspected by the

interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired, with or without structure, for the special Railway Project, Namely
Agra Fort - Bandikui in District of Dausa in the state of Rajasthan.

SI. No. | DISTRICT TEHSIL VILLAGE NAME PLOT No. | Acquired Area(Hec.)

1 2 3 4 5 6

1. Dausa Bandikui Biwai 123 0.0019

122 0.0389

125 0.0094

120 0.0196

119 0.0022

Total 0.0720

[F. No. NCR-HQOCENG(LAND)/6/2024-O/0 DY.CE/C-I/AGC (Computer No.114142)]

RAJKUMAR WANKHEDE, Chief Administrative Officer/Const.
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